
AR 
NOTA 

Public Action Committee Vs. The Deputy Inspector General of Forests 

(Central) && ors. 

Affidavit of Er. Kapil Dev (aged 48 years) s/o Sh. Jagdish Chander r/o 186 

E, BRS Nagar, Ludhiana (Petitioner in 0.A. No. 1217 of 2024) regarding 

Service of documents to Respondents. 

1 

2. 

PUB 
Horjnde: Pd Singh 

IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

AT PRINCIPAL BENCH, NEW DELHI 

(In Original Application No. 1217 of 2024) 

\Regd. Na. 1887 

RESPECTFULLY SHOWETH: 

I, the above mentioned deponent do hereby solemnly affirm and 
declare as under: 

That the deponent, who is Petitioner (in person) in 0.A. No. 1217 of 

2024 filed before this Hon 'ble National Green Tribunal. 

That in compliance to orders dated 14-10-2024 of this Hon'ble 

Tribunal, the Petitioner Association has served set of documents via 

registered post to all the respondents on 18-12-2024. The copies of 

receipts are produced herewith as part and parcel of this Affidavit. 

Place: Ludhiana 
Dated: 27.01.2025 

7o Verification: 
Verified that the contents of para 1 to 

concealed therefrom. 

Cerdisd tha ne afktov? SPNGPA h¡s 
been ieadover & expleed lo he depor 

enscutant who seemed directy to underssana 

Place: Ludhiana 
27.01.2025 know the Deponent/Excutants 

erSonaliy and he/ske has Siened/Thumb Ynpresssiun n mv presence, 

and correct. No part of it is false, and nothing material has been kept 

he sane at the makina above statsmest this affidavit are true 

DEPONENT 

A[TESTED AS IDENTIFIED o 

NOTARY PUBLIC IUDHIANA B\ 

DEPONENT 

21 JAN ZULS 
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<Dial 18002666868> (#ear Kasks. Stay Safe> 

EP815730334IN TVR:6980815730334 

SP PT COLONY SO LUDHIANA <141001) 
Counter No:1.18/12/2024.13:43 
To:DEPUTY INSPEC.CENTRAL GOVT 0F 

PIN:16030. Sector 30 Chandioarh S0 
froa:PUBLIC ACTI.561 L 

#t:158o#s 
Aat: 41.30.Tax:6.30-Aet.Paid:41.00(Cash! 
(Track on ww.india0st.goy.in> 
<Dial 18002666868) <Wear Masks. Stay Safe> 

EP815730348IN TVR:6980815730348 
SP PT COLONY SG LUDHIAA (141001> 
Counter No:1,18/12/2024.13:43 
To:THE ADDITIONA. GOVT OF PUNJAB 
PIN:160009, Sector 9 Chandioarth $0 
Froa:fUBLIC ACTI.561 L 
#:166gas 
Aat:41.30.Tax:6.30,Ast.Paid:41.901Cash) 

(Track on w*.indiabOst. sov. in> 
<Dial 18062666868> <lear #asks. Stay Safe> 

EP815730351IN IVR:6980815730351 

SP PT COLONY S0 LUDHIANA <141001> 
Courter No:1.18/12/2024.13:43 
To:THE CHIEF EXE.CAKPA 
PIN:169062. Chandisarh Sector 62 S0 
Fres:PURLIC ACTI.561 L 

Wt:170085 
Ast:41.30.Jar:6.30,Ast.Paid:41.00/Cash) 

(Track os w*,indian0st.g0y,iD 

Inda Post 

Lndia Post 

Inda 

<Dial 18002666368> <Wear Masks, Stay Szfe 

EP815730303IN TVR:6980815730393 
SP PT COLONY S0 LUDHIÁNA (141051) 
Counter Ko:l.18/12/2024.13:43 
To:THE PRINCIPAL.SEC 68 

PIN: 160062. Chanditarh Sector 62 $4 
Fron:PURLIC ACTI.S61 L 
Wt:1700as 
Aat:41.30.Jas:6.30,Ast.Paid:41.90/Casb! 
<*rack os iadiasost. asv. in) 
(Dial 18002666868> (Weir Masks. Stay Safe 

EPBI5730317IN TVR:6980315730317 

SP PT COLONY SO LUDHIANA (141091> 
Counter No:1,18/12/2024.13:43 
To: THE DISTRICT FOREST DEPT 
PIN:141001. Pt Colony SO Ludhiana 
Froe:PUBLIC ACTI.561 L 
Bt:168os5 
ABt:29.50.Tax:4.50.Aat.Paid:30.00rCash! 
(Track o WW#.indiapost.aov.iR> 
(Dial 18002666868> <Wear Masks. Stay Safe 

EPR15730325IN IUR:6980815730325 
SP PT COLONY SO LUDHI ANA <141001> 
Counter No:1.18/12/2024,13:43 
To:THE EXECUTIVE.CANAL OFFICER 
PIN:141001. Pt Colooy SÜ Ludhiana 
Froa:PUBLIC ACTI.561 L 
Wt:1720as 
Ast:29.50.Tar:4.50,Aat.Paid:30.00i tasal 

Www.indi 00st.80v.JA rack 0 
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